
171 Wrilltll 04,.,.",1 AUGUST 8, 1972 Writtm AnswlrS 172 

(e) There is no organisro opposition to th~ 
-Programme from any cute or community_ For 
senera1 popularisation of the small family norm 
a broad basal programme of mass education and 
motlvation, utilising various mBU media inclu-
ding the indigenous ones is heing carried out_ 
Inter-personal communication through a net-
work oC' extension worken suppl~ments the 
motivational efl'ort. Every effort i. made to 
inform, educate and penuade all sections of the 
society. Ie is propelled to further strengthen the 
educational and motivational efforts for accele-
rating the pace of the programme. 

1'161. SHRI PURUSHOTTAM KAKOI).. 
KAR: 

SHRI SHRIKISHAN MODI : 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to slate: 

(a) whether Government are aware of the 
fact tbat accidents cause a large number of 
deaths; and 

(b) if 10, whether the Government have 
appointed any Committee on road safety, if ao, 
whether it has made any recommendation to 
the Government? 

TIm MINISTER OF STATE IN THE 
-DEPARTMENT OF PARLTAMENTARY 
AFFAIRS AND IN THE MINISTRY OF_ 
SHIPPING AND TRANSPORT (SHRI OM 
MEHTA): (.) Obviously, the reference i. to 
the deaths cuucd by motor vehicle accidenll. 
The number of persona killed in road accidents 
in IDC1ia frLGl 1960 to 1969 is given below : 

1960 5,106 

1961 5,547 

1962 6,269 
1963 6,820 

1964 7,207 

1965 8,410 

1966 8,702 

1967 9,744 

1968 10,654 

\969 1:1,443 

(b) A Study Group waa .ppointed by 
Government to ao Into the C8a of road acci-
dents and IUggM Preventive measurea. This 

Group h .. made a lal'l(e number of recommen-
d.tiona rel.ting to endorsement of the Motor 
Vehicles Law, education and propaganda in 
road nfety through all available media, pro-
vision of wayside amenities, engineering im-
provements, traffic control, letting up of 
National, State and District Road Safety Coun-
cib, establishment of • separate Road Safety 
Fund, etc. 

Sda .... 101' .raJa .to ..... at barvH& tim. 
..... r U. S. AId &aaadaI...u-.............. 

1162. SHRT PURUSH01TAM KAKOD-
KAR: 

SHRIP.GANGADEB: 

Will the Minister of AGRICULTURE be 
plea.rd to state: 

Ca) wheth~r a U. S. aid financial Crtdit 
Scheme for farmen to acquire safe grain atorage 
bins has been tried to eue the mounting pro-
blem of the flood oC grain in the harvest time I 
and 

(b) if 10, the extent to which the acheme 
has proved user ul ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE (SHRI 
ANNASAHEB P. SHINDE) : (a) A IUm of 
R •. 40 laltha had been initially provided in the 
Fourth Five-Year Plan, as a Central .cheme, 
Cor being advanced to the farmen .. Interest-
Cree loan repayable in three y~arly instalment. 
Cor purchase of bins lor sare storage oC flTain by 
them. Thi, was in the nature of' a pilot scheme 
and has been implemented in the Cour States 
of Punjab, Haryana, Bihar and Madhya 
Pradesh. So far, RI. 281akhs b.s ~n sanction-
ed to the Slate Governments who will get bins 
fabricated and supplkd to the Carmen on the 
above basil. 

(b) Con.idering the usefulnes. oC the scheme 
from the point of view of improving the storage 
facilities at the fallner'. level, lalt year another 
achane for 6Upply oC bin. to Carmen baa bet-n 
drawn up under wbich it is propoled to lupply 
bin. COItins Rs. 64,00,000 to Carmen in various 
parts of the country. The _nt is lhat 
the acherne w ill be very uaeful to the Carmers, 
as il would prevent louea which are occurring 
through damage by rodents, inaeclI and moil· 
lure. 




